
GOVERNMENT OF INDIA 
INFORMATION AND BROADCASTING

LOK SABHA

UNSTARRED QUESTION NO:4556
ANSWERED ON:19.12.2014
TELECASTING OF PROGRAMMES 
Chavan Shri Ashok Shankarrao;Gupta Shri Sudheer;Kirtikar Shri Gajanan Chandrakant;Singh Shri Kunwar Haribansh

Will the Minister of INFORMATION AND BROADCASTING be pleased to state:

(a) whether many of the programmes produced by various Doordarshan kendras were not telecasted; 

(b) if so, the details thereof and reasons therefor; 

(c) the expenditure incurred on producing these programmes; 

(d) whether the Government has initiated any action against those guilty officers who are responsible for not telecasting the
programmes; and 

(e) if so, the details thereof and if not the reasons therefor?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (COL RAJYAVARDHAN RATHORE
(Retd.) 

(a) to (c): Yes, Madam. Prasar Bharati has informed that some programmes produced by DDK Srinagar during the period from 2009
to 2011 are still un−telecast. The details of such programmes are annexed. Prasar Bharati has further informed that no payment has
been made for such programmes by Doordarshan so far. 

The telecast of these programmes was stopped during 1st quarter of the year- 2011 by the then DDG (Prog.) at DDK Srinagar. Some
facilities for production of these programs were out − sourced. Further more, in some cases the fee structure of Doordarshan was
also not followed which was in violation of procedure for `In-house programmes'. 

(d) & (e): Prasar Bharati has informed that DG, Doordarshan has been requested to make detailed assessment of programme so that
fit ones can be telecast. Disciplinary proceedings against concerned officers have been initiated. 
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